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Oy Ae_No. 1190 of 1994

Hon'ble Mr., T.L. Vemma, J.M.

" Hon'ble ir, K. Muthukumgar, A;M,

None for the applicant. From the order
sheet dt, 17.8,1994 it appears that the Lawyer

Sri A.K. Srivastava learned counsel for the applicant
whose name Was listed on that date did not appear
and that Sri A.K. Kai appeared and stated that he
wants to file power on behalf of the applicant.

On 26.,9.1994 none appeared on behalf of the
appliCantfzibday also none has appeared. It

seems the applicant has lost interest in persuing

the Case. Hence, this application is disnissed

for default.
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